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Begies Runaing hetween Delhi and
Hyderabad

4992. Shri Bhiv Chandrika FPrasad:
Will the Minister of Rallwa)a be pleas.
ed to state:

(a) whether it Is n fact that most of
the first class bogies running between
Delhi and Hyderabad and vice-versa
have not been provided with showers:
and

{b) if so, the steps to ue taken to
Aprovide the same®

The Minister of Railways (Shri C. M.
Poonacha): (a) Mo All First Clasc
bogies running beiween Delln and
Hyderabad and vice-versa are provid-
ed with <hower roses, but there are
instances when these have to be
blanked off due to thefts

(b) Does not arise

Iron Ore Mining at Bodampahar
and Gorumahiianl

4993. Shri Indrajit Gupta: Will the
Minister of Steel, Mines and Metals be
pleased to state

(a) whether the TSSO authonties
propose to close down their iron ore
mines at Badampahar and Gorumahi-
sant in Onssa,

{b) if so, reasons for such closure;

(¢) whether Government's approuval
has been sought, nnd

{d) the number of woikers who are
likely to be rendered unemployed due
to this closure?

The Minister of Sieel Mines and
Metals (Dr Chenna Reddy): (a) &
(b). According to the information re-
ceived from the Company, Messrs.
Tata Iron & Steel Co. Ltd, propose
to close down their iron are mines at
Badampshar and Gorumahisani. The
reasons for the proposed closure are

stated to be that at Gorumahisani re-
serves of good Ore have been exhaus-
ted and at Badampahar the Ore is soft
and produces approximately 00 per
cent fines and is not considered bene-
ficlal for efficient operatlon of Blast
Furnaces. The c¢st of raising the Ore
is also stated 10 have become unecono-
mical.

(c) It is understood from the Com-
pany that notice, for surrendering the
lease from March 1, 1968, has bheen
served on the State Government In
February 1967, under the terms of the
lease

(d) The firm have informed that the
total number of labour employed at
these mines both by the Steel Co and
Contractors is at present 620 They
have further stated that they rpropose
to absorb the s'lles lahour in cther
mines wherever posuble and the rest
are expected to avail of the voluntary
retirement benefits cffered
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